ANNEXURE 4
Name of the corporate debtor: VERSATILE PHARMA PRIVATE LIMITED , Date of commencement of CIRP 24-08-2023 ; List of creditors as on20-01-2024
List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)
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Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
0y

FOR VERSATILE PHARMA PRIVATE LIMITED
KALVAKOLANU MURALI KRISHNA PRASAD,

RESOLUTION PROFESSIONAL ,
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